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CENTRAL ADMINISTRATIVE TRIBUNAL 
LUCKNOW BENCH 

LUCKNOW  
Original Application No. 332/00469/2016 

This the 27th day of November, 2019 
 
Hon’ble Ms. Jasmine Ahmed, Member - J 
Hon’ble Mr. Devendra Chaudhry, Member - A 1. Hriday Ram, aged about 49 years, son of Nanku, R/o 1/59-F, Rest Camp Colony, Charbagh, Lucknow.  2. Ajay Pratap Singh, aged about 35 years, son of Sri Indrajeet Singh, R/o 13A, Type III, Shantipuram, Railway Colony, Alambagh Lucknow.  3. Anurudh Chaudhary, aged about 38 years, son of Pramod Chaudhary, R/o Gram Chakbarpurwa, Post Vishnudattpur, District Muzzaffarpur.  4. Zubair Husain Khan, aged about 46 years, son of late Muntazir Husain, R/o H-11, Adil Nagar, Indira Nagar, Lucknow.  5. R.P. Sahi, aged about 34 years, son of Sri Virendra Pratap Sahi, R/o Nai Basti Jalali Patti, near Bhairav Batuk Lawn, Varanasi.  6. Dileep Dwivedi, aged about 28 years, son of V.K. Dwivedi, R/o L-17A, Munavvar Bagh Colony, Charbagh, Lucknow.  7. Digvijay Singh, aged about 27 years, son of Chandresh Singh, R/o Village Pure Kharag Roy, Post Vishwanathganj, Pratapganj.  8. Abhishek Srivastava, aged about 29 years, son of Madan Mohan, R/o Om Nagar, Sai Puram, Nai Basti, Banki Barabanki.  ............ Applicants By Advocate: Sri Raj Singh. 

 
VERSUS 

 1. Union of India through General Manager, Northern Railway, Baroda House, New Delhi.  2. The Divisional Railway Manager, Northern Railway, Lucknow Division, Lucknow.  3. The Senior Divisional Personnel Officer, Northern Railway, Lucknow Division, Lucknow.  4. Shri Anil Kumar, son of Shri Shyam Dev, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  5. Shri Anil Kumar, son of Shri Ram Saran, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3). 
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  6. Shri Sushil Kumar, son of Shri Pratap, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  7. Shri Shiv Shankar, son of Shri Masit Prasad, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  8. Shri Vijay Kumar Kashyap, son of Shri Ram Chander Kashyap, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  9. Shri Ghanshyam, son of Shri Raj Deo, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  10. Shri Ajay Kumar, son of Shri Ayodhya Prasad, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  11. Shri Uma Shanker, son of Shri Ganga Prasad, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  12. Shri Raj Kumar Singh, son of Shri Rama Nand, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  13. Shri Daddan, son of Shri Ram Lakhan, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  14. Shri Suresh Kumar, son of Shri Triveni Prasad, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  15. Shri Harendra Kumar, son of Shri Ram Bilas, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3).  16. Shri Anil, son of Shri K, presently posted as Senior Guard Goods, Northern Railway under Respondent No. 3 (notice through respondent No. 3)  ............ Respondents By Advocate:    Sri Sharad Chandra Shukla 
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O R D E R (ORAL) Delivered by:  
Hon’ble Ms. Jasmine Ahmed, Member - J Sri Hriday Ram, applicant No. 1 in O.A No. 469/2016 present before the Court and states that he alongwith other applicants in this O.A do not want to press the matter any further. Accordingly, on the basis of statement given by him at Bar, O.A No. 469/2016 stands dismissed having been not pressed. I.R granted earlier stands vacated.   (Devendra Chaudhry)        (Jasmine Ahmed) Member (A)         Member (J)  RK 


